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Air Corporations

{ Shri Rajeshwar Patel:
“326. 4 Shri R, 8. Pandey:
| Shri Morarka:

Will the Minister of Transport and
Communications be pleased to state:

(a) the total amount of interest
waived by Government so iar on the
leang granted to Indian Airiines Cor-
peration and Air India;

(b) total amount of loans outstand-
ing at present; and

(c) from what date interest would
be payable by these companies?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) and (b) A sum
of Rs. 42431 lakhs was agdvanced to
the Indian Airlines Corporaticn as
loan up 31st March, 1959, as distinet
from capital and the entire lcan was
subsequently adjusted as follows:—

P lakhs
(f) Adfjusme~t  agairst sub-
sidy payatle to t! e Corpo-
ratio . - 231799
(i3 Cooversion as capits] I8¢ 71
(ur) Repaid to Coverrmert 33711
ToTtaL 425 91

Thus, there is no loan outstanding
against the Corporation as of aate.
Government decided to waive recovery
of interest on all the loans advanced
to the Corporation ab initio. The
amount of interest so waived 15 of the
order of Rs. 8643 lakhs. . interest
was waived on loans sanctinon=d to Adr
India Corporation,
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(c) As no loans are outstanding
against either of the Corpo.ation: the
question of payment of interest on
loans does not arise. It may however,
be clarified that C.vernment had also
decided to waive recovery of interest
on the capital invested in the two
Air Corporations right from their in-
ception in August, 1953 uptio 1st
October, 1966. Interest shall, how-
ever, be pavable effective from 1st
October, 1966 at 4} per cent per an-
num on the debenture portion of the
capital (local capital} which has been
reckoned at 50 per cent of the total

capital effective from 1st August,
1958,
Hindustan Shipyard
127 Shri Morarka:

" Shri K, C. Pant:

Will the Minister of Transporti and
Communications be pleased to lay a
statement on the Table showing:

{a) the amount of subsidy expected
to be given and the subsidy actually
given on each ship built by Hindustan
Shipvard during the last 5 years;

(b) the reasong for the difference,
if any; ang

to be
financial

(c) the subsidy expected
given during the current
year?

The Deputy Minister in the Minjs-
try of Transport and Communica-
tions (Shri Bhagavati): (a) Accord-
ing to the existing arrangements, the
Hindustan Shipyarq are being grant-
ed advances of subsidy by Govern-
ment of India at the rate of 24 per
cent of the value of works in pro-
gress of the ships under construction.
The fina] subsidy in respect of each
wvessel is worked out and  adjusted
afier the Chief Cost Accounts Officer
of the Government of India has che-
cked the cost calculations of the
Shipyvard. The Subsidy given by the
Government of India on each ship
built by Hindustan Shipyard Limited
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during the last five years is given
" below:—
Yeor Nars- ol Shin Sub:‘iﬂy
paid
Rs.
195758 State of Orissa 34.20.549
" Jalavizram 25,47,191
" Andamans 49,539,505
1958-59  Jalaveera 33.35.4€8
19¢g-60  Dhruvak 4+20:374
" Jayalikshmi 40,10.08%
" Jagmitra. 45,03,960
" Iniian Irdustry 26,99,220-
1960-61  State of Urrar Pradesh 9,57.073
1961-62  Vishvanidhi 44 61,857
" State of Rajasikan 40,585,132
(b) Does not arise.
L ]
(c) The amount provided in the:

Budget Estimates 1962-63 for ‘On
Account’ payments of advances of
subsidy to the Shipyard is Rs. 150.00
lakhs,

Connecting Andamans with Calcntia
by Radio Telephone

328, Shrimati Savitri Nigam: Will
the Minister of Transpor{ and Com-
munications be pleased to state:

(a) whether the plans to connect
Andamans with Calcutta by Radio
telephone have been finalised; and

(b) whether Government intend to
connect Madrag and Delhi also with
Andaman and Nicobar Islands in the
same way?

The Deputy Minister in the Minis-
try of Transport and Communica-
tions (Shri Bhagavati): (a) Yes.
Radipg Telephone circuit has  been
opened.

(by There is no proposal at present





